
ITEM NO.6     Court 7 (Video Conferencing)          SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  741/2021

AMRA BANGALEE                                      Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(FOR ADMISSION and IA No.77369/2021-EXEMPTION FROM FILING AFFIDAVIT
)
 
Date : 03-01-2022 This petition was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE S. ABDUL NAZEER
         HON'BLE MR. JUSTICE KRISHNA MURARI

For Petitioner(s)   Mr. Fuzail Ahmad Ayyubi, AOR
                    Mr. Ibad Mushtaq, Adv.
For Respondent(s)
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

(NEELAM GULATI)                                 (ANITA RANI AHUJA)
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